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INSPECTION REPORT
Sub.: Action Taken Report in Compliance with Hon'ble National
Green Tribunal, Principal Bench, New Delhi Order dated
06.09.2024 in the Matter of OA No. 940/2O24 Titled as Gaurav S/o
Sh. RatanLal Vs State of Haryana.
Ref.: DC Office, Bhiwani Letter No. 4483/MB dated 07.10.2024.

Background

In compliance with the order of the Hon'ble National Green Tribunal
(NGT) and as per directions from the Deputy Commissioner, Bhiwani, a

joint committee was constituted vide letter No. 4483/lvlB dated
07.t0.2024. The joint committee conducted an inspection at the
complaint site on 05.11.2024 in response to grievances raised by the
complainant, Sh. Gaurav S/o Ratanlal.

Committee Members Present:

1. Sh. Mahesh, HCS, SDM, Bhiwani - Representative of District
Magistrate, Bhiwani

2. Sh. Deepak Kumar, Range Forest Officer, Bhiwani - Representative
of Divisional Forest Officer, Bhiwani

3. Dr. Sunil Kumar Sheoran, Regional Officer, HSPCB, Bhiwani Region

- Representative of HSPCB

Others Present:

. Complainant: Sh. Gaurav S/o Ratanlal

. Sh. Sumer Singh, Kanungo, and Sh. Surender, HalkaPatwari -
Revenue Department, Bhiwani

Findings of the Inspection

1. Land Ownership Verification:

The Revenue Department conducted verification of the site
under complaint based on official land records in the presence of
the complainant.It was confirmed that the site belongs to private
la ndowners.Verification report from the Revenue Department,
dated 12.11.2024, is attached as Annexure-l.

2. Presence of Vegetation and Forest Department Statement:

The site inspection revealed that plotting has already been
done, with B-10 houses constructed.

As per Deputy Conservator of Forest report "Ihe sife rn

question was inspected by Range Forest Officer, Bhiwani

P-6Annexure -19



alonowithsDM,BhiwaniandRo,PCB,.B'hiwani'Nextdaythatis
on ba.tt.zozq oJi,""iiii)ii-ir"is*ith ..Ranqe 

Forest officer,

Bhiwani ana conce'iei'tiii' ittttia-the sitc ii ouestion' Plotting

on the site in quesll'ii ;;" ';';E 
i'een aone' 

'some 
houses (B-

10) have also been.'io'ns'iictea'.r1.".?*':: of the tand is private'

This does not fatl 'idi'-ti" 
jurisdiction.of Forest Department' It

is neither Reserve'liiiti"i'i'-iiiti'ted Forest' some ptants viz'

Neem 2, Peepat 2,';';;'i';;; siie ausnes are standins on the

vacant land' one i*#p-"i'i"iplal *as 
'also 

tving there' At this

moment, it is not ilZti'ot"'tdii[in'in.that how manv trees have

been uprootea r'o'i"iiZ'\iiZ-ii-i'ittPn' The area in question is

u nde r the i u risd ictio;" ;hi 
-i 

u n ici pa t 
-Cou 

n'ci I' other deta i ls of the

site in question ,"tJ," io-Nunicip'at Council, Bhiwani.,,

The copies of Photographs. from--the inspection site are

attached as ann"titllz' rn" 
-R."Po^rt 

from the Deputy

conservator of ;.o=r?!; latea 
-zz'tt'zozc' is attached as

Annexure-3'

3. Feedback from ComPlainant:

The comPlainant's
Annexure-4.

Sh. Gaurav, feedback is attached as

Note : - Complainant is complaining illegal plo-ttinq at site in question for

which it i, p'opo'"f"i;5i;;;;".;t-"; otp' afri*uni and MC' Bhiwani

maY be sought'

Enclosu res:

1. Annexure-1: Land ownership verification report by Revenue
-' 

OePa.tment, dated 12'tl'2024'
2. ;;;;;;*-2:photgraphs from the-inspection site'

3. Annexure-3: rore-si olpartment report' daled 22'tl'2024'

4. Annexure-e' r""-ooltk?iom tne complainant' Sh' Gaurav'

) - <r,lx-n-l
%b.i(9.$l
Regional Officer,
HSPCB,
Bhiwani Region

ft**''
Sub Divisional Magistrate'
Bhiwani

*"n&f,r.tt ofricer,
Bhiwani
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